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THE DEPUTY MINISTER IN THE
MINISTER OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MALLI-
XARJUN): (a) Yes,

(b) to (d). The feasibility of ex-
tending the shuttle train between
Delhi and Meerut City to and from
Meerut Cantonment has been examin-
ed but not found operationally feasi-
ble due to terminal constraints at
Meerut Contonment and saturation of
line capacity on Meerut City-Meerut
Cantonment section.

Container Consortium of Indian Chip-
ping Lines

4335. SHR] JAGDISH TYTLER:
will the Minister of Shipping AND
TRANSPORT be pleased to state:

(a) whether it is a fact that three
Indian lines, viz. the Shipping Corpo-
ration of India, ithe Scindia Steam
Navigation Company and Indian
Steamship have decided to function as
a Container Consortium; and

(b) what Government propose to
do in the matter?

THE MINISTER OF SHIPPING
AND TRANSPORT (SHRI VEEREN-
DRA PATIL): (a) Yes, Sir. The pro-
posed consortium is expected to com-
mence its operations from 1-4-1981
-with one sailing from Calcutta in the
frst week of April, 1981 and there-
after with a fortnightly frequency.
‘The container sailings will ¢all direct-
1y at Calcutta, Madras, Cochin and
Bombay and touch Felixatowe in the
VK and Rotterdam and Hamburg on
‘the Continent. The service will accept
cargo to and from the main ports in
the UK and the Continent. This con-
tainer service will also be backed by
conventional vessels to cater to the
residual break-bulk cargo. The break-
bulk service will operate to and from
poita where container wvessels do not
ca
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(b) The proposed consortium iz a
commercial activity of the shipping
lines aimed at providing better ser-
vice,

Selling of Vanaspati without vitamin
(A!

4336, SHRI JYOTIRMOY BOSU:
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to
state:

(a) whether Government are aware
that Vanaspati without Vitamin ‘A’ is
being sold freely in the market;

(b) if so, the details thereof;

(c¢) whether thig variety of Vanas-
pati without Vitamin ‘A’ will cause se=
rious harm to the consumers; and

(d) if so, the action taken theresn?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMI-
1Y WELFARE (SHRI NIHAR RAN-
JAN LASKAR): (a) to (d). The in-
formation is belng collected and will
be laid on the Table of the Sabha.

ek WY 3 feve ZreRred o Frarfomet

AT

4337. =t Wto THo m:
wqr T AT agq wAwreay w1 frafra
TE F IR T 26 FAQ, 1981 &
TR YU §oAT 1593 ¥ SO &
oy ¥ qg TArT F FIAT FG OF

(%) war it [ frafa s
wqrarron/sfalrafeal wift et
fraal aar  wikwi/afcrat ® ak #
gefax wdafal o1 gfwer s
gt &

(w) afe g, & od A ¥ Al
Trefredt M 1 waAwe, 1980 ¥ o,
forafire w3 & T F WY ¥ FIN





